
THE GAUH HIGH URT GUWA ATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VIT-ZL I zo08(Pt.)/ L223L I A

Shri Saptarshi Garg,

Jt. Registrar (Vigilance),
Gauhati High Court,

Guwahati.

From

To,

Sub

Ref:-

The Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench

Dated Guwahati, 'Zj

Casual leave alongwith Winter Vacation'

No. H C(IB)-VIG/0 U20 23 I 47 r-47 4 dated I3'L2'2023'

{A
December, 2023.

Sir,

with reference to the above, I am directed to inform you that Shri

Hirendra Kashyap, District & Sessions Judge, Bomdila, west Kameng District has been

grunt.O casual'teave on 22.L2,2O23, and permission to avail Winter Vacation

w.e.f. ZG.LZ.ZOZ3 to 30.12.2023, aiong*ittt station leave permission w'e'f'

evening of 2L.L2.2023 to O2.OL,2O24.-A senior Judicial officer available at the

station irill remain in charge of his Court and Office in his absence'

Yours faithfullY,

gl-1.
JT. REGTSTRAR (VTGTLANCE)

Copy to:

1. Shri Hirendra Kashyap, District & Sessions Judge, Bomdila, West

Kameng District, Arunachal Pradesh'

,/
t/2.t" Project Manager, Gauhati High Coutt'


